
CENTRAL ADMINISTRATIVE TRIBUNAL
JABALPUR BENCH, JABALPUR

Caravs Building, 15, Civil Lines, Post bag No. 6, JABALPUR- 482 001

Dated

Registration No.

Applicant (s)

VERSUS

ŷ)~S ^  ^  A

Q  Q ' O
A copy of the ORDER d a t e d .............Vi................ : . . . .  passed by the Hon’ble

Tribunal in the above mentioned case is forwarded herewith for necessary action.

To, 9 .3 .2 0 0 5  "

Present x Shri K*P.'joshi« counsel for applicant*
«

Learned counsel'of applicant seeks and is 
allowed to withdraw this 0*A# ̂ with liberty to 
file it afresh# as he wants to make certain 
"additional averments in the O.A# with supporting 
documents*

.. Oi.'^S. Sah^vi ) 
Member (J)

( V. K« Majotra ) 
Vice-Chaitman <A)
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